
NATIONA L COMPANY LAW TRIBU NAL
MUMBAI CII. MUMBAI /l

C.P No. I 1sl/(MAH)/2017
CA No.

COR{M: Present: SHRI B,S,V, PRAKASH KUMAR
NlEMBER (J)

SHRI V. NALLASENAPATHY
NlEMBER (.I)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 17,07,20I7

NAME OF THE PARTIES: Transport Corporation of India
V/ s.

Seam Industries Limited

SECTION OF THE COMPANIES ACT: I & BP Code 2o16.

S, NO NA]\IE DESIGN A'IION SI(IN ltE

ORDER

CP No. 11s1/I&BP/NCLT/MB/MAtV2017

At request of the Counsel, list this matter on 24.07.2017.

V. NALLASENAPATHY
Member (Technical)

sd/-
B.S.V. PRAKASH KUMAR
Member fludicial)

sd/


